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1'IItlJ:.reItMt_ .ork. io dift'erent 
~ ..,tp, ........ 'nd .,1 Pft)jebt 
..... Id~aot .. ,t .. iilllbi Cilttte'bift 

11111 ............ .. 

(e) alld ~d) Tb,re is no propotal to 
Iblft 881 facilitios. including tbose 
ISTRAC 'toOl SHAR Centre. Srihari-
Itena, "to el.ewbete. However, the new 
Spacecraft entrel Centre for Indian 
... ~ •• '» Se .... ' Satellite (IIlS .. SCC) 
... .,JtM 1I1~ Headquar'en ate 
"'ia. locatod at BaDlalore OD strictly 
tecbaical considerations. This does 
IIOl~Vc tlao ,bittiaa .f .. ay faci Ii ties 
fr~.&NAJl CU ..... 

"'8. Ser,lees 011 Delltl .. M.dral rGate 

,.24. SOl CHINTA MOHAN: 
win tbe Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether there is any proposal to 
iatroduce bacinS services on Delhi-
".dras 1"C*l&. vi. Tirupathi Airp01t, a 
pilarim town of national Importance; 

(b) it *0, tile details thereof; 

(G) ..-betber aoy reproseDtatioD hal 
~.co"liD tbls rea1U'd; and 

f I 

(d) if 10, the action taken thereon ? 

TIlE MINJSTBR OF STATE IN THE 
MlNl'SYltY OPTOt11lISM AND CIVIL 
AVMTIOII (SHR' ASHOK OlfHLOT) : 
(a) No, Sir. 

(b) I>tJIH not arile. 

(c) Nb, Sir, 

(d) Doea Dot ariBe. 

I.",.. up of • loatb hostel in 
Manlpar 

3m. PROP. KAMSON MEIJIN-
t,UNG : Will tbe Minister of YOUTH 
AFP.QU-.MD1SN)RD tk' p~sed to .":'1 ' 

~) • the total number of youth hostel. 
ptofC*d to be lel ", ill tb, ~O\lDtry io 
.IM Dear fut'LU't, 

(b) whether Manipur State will 
have atleast 000 of lucb proposed Youth 
Hostel; and 

te) if so, the amount of fuads 
allocated therefor? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF YOUTH 
AFFAIRS AND SPORTS (SHRI R .. K. 
JAICHANDRA SINGH) : (a) Desi" 
18 youth hostels already fUDctiomnl • 
another 10 such hostels are expected to 
come up ID the ncar future. 

(b) Bnd (c) Yes. Sic. One youth 
hostel at Impbal to be constructed at 
the cost of Rs. 26.29 lakbs hal beeD 
already sanctioned. 

Approval to ITDC's coliaboratloD with 
CHlene r Hotels 

3426. PROF. RAMKRISHNA 
MORE: 
SHRI SHIVENDRA 
BAHADUR SINGH : 

Will the MlOlster of TOURISM 
AND CIVIL AVIATION be pJeased to 
sta te : 

<8> whether Government has 
approved the India Tourism Develop-
ment Corporation's collaboration pro-
posed with Odener Hotels; 

(b) If so, the detaH. thoreof; 

(c) whetbet' ITDC has atso submitted 
any other proposal for similar tie up 
with a leading Europe based alene,; 
and 

(d) if so, Governmeftt's reaction 
thereto? 

THE MINISTER OF STATE IN 
TRB MINISTlty OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEflLOT) : (8) and (b) Yes. Sir. 
The details of the Asreemenr arc liven 
in tb~ attached statemerit, 

(c) and (dj Tbe GovetnrDeut have 
allO- apprmcd JTDe"i propOllt' to haVC 



AlIOCiate ",ot.1 Arran_meot with MI. 
TrtJI' HOUle Porte Group of Hotel. 
(TBp). LODdon ia r.peet of Jr. lix 
""'0. propertiel located fu Delhi, 
'.ta,.lore aad Calcutta. The aaroement 
.. ith THP bal yet to b. concluded by 
the ITDC. 

ITDC', propos. I to enter into 
marketia. aod reservation agreement 
with KLM i1 under Governmeot', conli .. 
d.rattoD. 

St.temeat 

Detail. of tbe Marketing and Reier. 
.. tao. Aareement by ITDC with M/_ 
O.er Hotel Represeotatives Li mitecl, 

HODg KODg. 

(i) Payment of a montbly fee of 
US Silins 5000.00 for complete 
GSA coverage in the region in 
re.pect of 25 hotels inc)uding 
Great Indiaa Rover train pro· 
ject and the Ashok Travels 
lod Tours; 

(ii) for each additional hotel to be 
included in the Agreement 
later OD, a supplementary fee 
of US SHing 100 00 per hotel 
may be paid per month; 

(iii) 

(iv) 

over.ridiog commission of 9% 
.. HJ be aHowed on FIT 
bookin,s (room only) and 4% 
on Group Bookings only in res-
poet of reservations generated 
tbrouah the OHR system; 

The above fees would be in .. 
clusive of telex expenses in 
re.pect or bookings upto ~oo 
room nights per month. For 
bookings over 500 room night., 
extra of US SiUna .500.00 per 
quarter would be payable to 
M/IOHR. 

ne validity of tho Aareement, OD 
oOlllpJedoD of the initial three yeara 
PJI'iocl, wooJ4 bo "Dow.bl. _DDuall)'. 

Lull., '.cllft ••• ,., U.S ....... 
• .... 0' ••• ' fore. 011 Paid ••• ' 8tfJ 

3427. SHRI B V. DESAI : win 
tbe Mini'ter of EXTERNAL APFAIItS 
be pleased to sta te : 

(a) whether tbe prominent 'akist ••• 
oPPolition leaders livinl in exile baw 
atated that Pakistan bas provided 
facilities to the U.S. to land its rap" 
development foroe on Pakistani .oU; 

(b) if so, whether it has alao been 
stated by tbem that U.S. has been pro. 
vided wi th certain facilities in Peshawar 
and Pir Patho in Sind and thele are 
controlled by them; 

(c) if SOt whether it is also a fact 
that U. S. had also instaJJed a monitor. 
ing system at Gwadar port on the coalt 
of Baluchistan; 

(d) if so, whether GovernmeDt of 
of India has examined theso report.~ 
and 

(e) to what extent they are true? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTSRNAL 
AFFAIRS (SHRI KHURSHEED ALAM 
KHAN) : (a) to (c) Government have 
seen press reports to this effect. 

(d) and (e) Government arc oppo.ed 
to the setting up of foreign military 
bases/facilities in any country. The 
Pakistan Government has formally 
denied living bases to the UDlted 
States. 

Carblnl or the powers of Go.er •• n 

3428. SHRI B. V. OBSAI: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

<a) whether the PRIMB MINISTER. 
had Iuuested to curb tbe powcn of lb, 
Qovernors; 




